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SHRI RAM NIWAS MIRDHA: Sir, I 
introduce the Bill. 

THE APPROPRIATION BILL., 19&7. 
THE   APPROPRIATION   (No. 2)   BILL, 

1987, 

THE APPROPRIATION    (VOTE        ON 
ACCOUNT) BILL, 1987 

THE MINISTER OE STATE IN THE 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE (SHRI B. K. 
GADHVI): Sir, I move: 

"That the Bill to provide for the autho-
risation of appropriation of moneys out of 
the Consolidated Fund of India to meet the 
amounts spent on certain services during 
the financial year ended on the 31st day of 
March 1985, in excess of the amounts 
granted for those services and for that year, 
as passed by the Lok Sabha, be taken into 
consideration. " 

Sir, I also move: 

"That the Bill to authorise payment and 
appropriation of certain further sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1986-
87, as passed by the Lok Sabha, be taken 
into consideration. " 

Sir, I also move: 

"That the Bill to provide for the with-
drawal of certain sums from and out of the 
Consolidated Fund of India for the services 
of a part of the financial year 1987-88, as 
passed by the Lok Sabha, be taken into 
consideration. " 

Sir, we had a long discussion on Budget 
and I do not wish to make a preliminary or 
introductory speech. I straightway wish-to 
commend the Bills for discussion. 

The questions were proposed. 

SHRI SUKOMAL SEN (West Bengal): Sir, 
after the Budget was discussed and passed, our 
hon. Minister has come out with the Bill for 
appropriation of money from the Consolidated 
fund of India to) meet the expenditure etc. 
This is also a part of the    Budget   exercise, 
Although 

during the budget discusion all aspects were 
spelt out from both the Houses, Still I feel it 
my bounden duty at least to highlight some of 
the points during he course of the discussion 
of these Bills. Maybe, it will be a little 
repetition, still I want to highlight some of the 
points because these are important issues 
which are being debated not only in the House 
but all over the country. So, again I take the 
opportunity of highlighting the issues. 

The budget which has been presented by 
'the hon. Prime Minister, appear to me not 
only floundering but it is absolutely1 against 
the poor. Not that there is a measure of high 
taxation at the moment, but the total effect of 
the budget will be a severe burden on the 
poorer masses of our country. 

Sir, while presenting this Budget, our 
Prime Minister has talked of socialism. This 
word had" to be brought in. I do not know 
how it was forgotten. Also, I do not know 
how you define it. 

 
THE VICE-CHAIRMAN (SHRI M. P. 

KAUSHIK): Mr. Sukomal Sen. don't enter 
into a dialogue with Shri Kalpnath Rai. 

SHRI SUKOMAL SEN; The point is, that 
people are feeling alarmed at this pei-sistent 
deficit financing by the Government: They 
say, it will be under control, it will not have, 
any effect on the economy as such, it  will be 
absorbed by the strength of the economy in 
our country, but the facts say otherwise. 

Sir, there is one more point. Tn 1985-86 
Budget while the deficit was Rs. 3316 t crores, 
it was revised and it went up to rsx 6565 
crores. In 1986-87 the budget Jdicit was Rs. 
3703 crores. In the revised estimates, the 
deficit went up to Rs. 8285 crores. Now while 
fixing the deficit at Rs. 5688 crores, you say 
that it will be under control, it will be absorbed 
by the. strength of the economy. During the 
last two years we have seen this galloping rate 
of deficit 
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financing. You put some figure in     the budget 
and you put a galloping figure in the revised 
estimates. If thjs rate of galloping   deficit  
continues  in      the  revised v   budget it will 
come   round   to Rs. 12. 000 crores. How can 
you absorb this?   It is not possible: it is simply 
not possible. This deficit cannot be  absorbed. It  
is beyond comprehensive that trere will be no 
price rise, no inflation, it will be absorbed. It is 
simply impossible. Our    Minister    wants 
money to spend   from   the   Consolidated Fund 
of India. Why allow him to spend money?   If 
while spending money, you put more burden on 
the people why shouid I allow you to spend 
money from the Consolidated Fund of India?   It 
is not for exploiting the poor; it is for removing 
poverty of the poor. You are  smiling, but you 
wait money for exploiting the poor. That is why I 
am   opposing it. It   is   a serious burden that has 
been put on ihe pepple by the Prime Minister. He 
was very enthusiastic in presenting the budget. 
But he has presented such a budget as would 
place the poor at the mercy of price rise, at the 
mercy of black money, at the mercy of rising 
unemployment. This is what yjur budget means 
and for this you want money! 

Again, what is the contemplation about 
deficit financing in the whole Seventh Five 
Year Plan. I think it is something like Rs. 14000 
crores. Now during the first two years of plan 
itself, the figure has come to about Rs. 13. 200 
crores. Now you say that during the Seventh 
Plan, -the total deficit will be around Rs. 14, 
000 crores. and in the first two years it is almost 
reaching Rs. 14, 000 crores. So during the rest 
of the Plan, what will be the picture? God, if 
there be any, alone knows; nobody else knows 
it. This is the situation in which * you have 
landed the country. And now you want money 
through this budget again for exploitating the 
people, for putting them into the quagmire of 
further poverty. 

The former Finance Minister made a lot, of 
publicity^ about tax reforms. What are these tax 
reforms? In this budget also we find the same 
thing. Tf you compare the tax revenues, you 
will find that tax revenue has slumped down 
because you have . reduced the taxation on the 
corporals sector. What is the result?   As a result 
of 

reduction of taxation on the corporate lector. 
The total percentage has been reduced. What 
was the figure earlier? It was 21. 3 per cent in 
1985-86; now in 1986-87 it is 14. 9 per cent. 
Instead of taxing the richer sections, you are 
taxing the poorer sections. You have reduced 
the taxation on the corporate sector as a result 
of which the amount of money in terms of 
percentage that you earned earlier from the 
taxes 'is getting reduced. This year it has been 
reduced and it will be reduced next year also. 
So the total impact is that you are pampering 
the rich and exploiting the poor. 

About the massive anti-poverty and rural 
upliftment programmes, the Prime Minister 
has emphasised this in his budget. What is 
anti-poverty programme? If we go into that, 
we find that it is a hoax. According to your 
figures, 38 per cent of the people are below 
poverty line. 

SHRI KALPNATB RAI: Because of 
population increase. 

SHRI SUKOMAL SEN; That is according 
to your own figures. I doubt very much your 
figures. It will be more than 50 per cent 
people who are below the poverty line. So, in 
a country of 75 crores of people, even if I 
assume your figure-that 38 to 40 per cent of 
the people are below the poverty line to be 
correct, even then more than 35 crores of 
people will be below the poverty line. But I 
refuse to believe that figure. So, this is the 
result of your budgets. 

SHRI KALPNATH RAI: In Bengal more 
than 50 per cent. 

SHRI SUKOMAL SEN: Bengal is a part of 
India, he does not know. Central budget is 
applicable to Bengal also... (Interruptions)... 

Take these anti-poverty programmes 
through which you want to reduce poverty. In 
the present budget they have allocated a sum 
of Rs. 2, 050 crores. Definitely it is ' a little 
higher than the amount that was allocated in 
the last budget, which was Rs. 1, 875 crores. 
In nominal terms it is 9. 4 per cent more than 
the   earlier   budget 
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[Shri Sukomal Sen] 
under the items of anti-poverty programmes. 
But if you take the rate of inflation , into 
account, actually this amount leads to 
stagnation; it does not increase investment in the 
anti-poverty programmes. So, taking the rate of 
inflation into account, it is no increase. In your 
budget speech the heading given is "Massive 
Anti-poverty Programme" and under the so-
called massive anti-poverty programme you 
have given only a nominal rise of 9. 4 per cent 
which will be eaten away by the rising inflation. 
So, how do you want to reduce poverty', ' Your 
budget is not going to reduce poverty. On the 
other hand, tihs budget is again going to widen 
the gap between the rich and the poor. 

Even the agriculture sector, I tell you, Mr. 
Minister, is going to lead to stagnation. Why? Take 
your figures. Your allotment in the last budget was 
Rs. 69 crores, in the ' revised budget. This year it is 
Rs. 484 crores. It is definitely a little increase but 
again, if you take tfce rate of inflation into 
account, this inflation will again eat away 
whatever more you have allotted to agriculture. 
Take fertilizers, for example. What have you done 
for fertilizers? Under fertilizers you have allotted 
Rs. 926 crores for 1987-88. In 1986-87 it was Rs. 
934 crores. So, in fertilizers also the amount is 
reduced. So the agriculture sector is going to 
stagnate after this budget is implemented. 

Now coming to the industrial sector, what is your 
figure? According to the figure that you placed in 
Parliament itself in reply to questions, the total 
number of closed industrial units is around 1, 19, 
000. So, it is also rising at a galloping rate. 
Perhaps one year back it was one lakh. During 
this year it is about 1, 19, 000. So, in industry 
also, one by one the industries are being closed 
down. It is not in one State. This industrial 
closure is spread over almost every State. 

SHRI KALPNATH RAI: Bengal, particularly. 

THE VICE-CHAIRMAN (SHRI M. P. 
KAUSHIK): You will have your chance. 

SHRI SUKOMAL SEN: Perhaps he does 
not want his chance. He has nothing to 
say. What will he say? 

Now let us see about your employment 
generation. So far as the Seventh Plan is-
concerned, it says it will generate about 40 
million jobs during the Seventh Plan. How 
fantastic this claim is; Three years back, in 
December 1984, the total number of 
unemployed registered in the   employ-
ment exchanges—I mean, urban 
unemployed—according to your own    
figure, was around 1 • 68 crores. That was 
three years back. Now, after three years, it 
is about three crores, according to your 
own figure, not according to any figure 
manufactured by anybody. It is the figure 
which you have supplied in the. House in   
reply    to questions. It    is    around    
three    crores. During the three years also 
in the number of unemployed persons, 
according to the registers in the 
employment exchanges, the rise is more 
than one crore. If this be the rate of 
increase in unemployment, then how do 
you say that in the Seventh Five-Year Plan 
you are going to generate 40 mililon jobs 
and you are going to absorb many un-
employed youths? What is your figure of 
the generation of employment?   So far as 
I know, in the last five years in the whole 
country you could generate not more than 
five lakhs of jobs only. If that is right, in 
the Seventh Plan you cannot generate 40 
milion jobs. So, on the industrial side the       
-v unemployment is rising at a fantastic 
rate. And what is the unemployment figure 
in the rural areas?   You cannot say, If I 
ask you, Mr. ' Minister, to give me the 
figure of. unemployment in the rural 
sector, you cannot reply because the 
Government has no figure. There is no 
investigation, no research. So, if three 
crores are there in the city areas, in the 
urban areas, quite logi-    cally in the rural 
areas it   will   be   more than three crores. 
Six to seven crores more persons are 
unemployed in the rural and' the urban 
areas. This is what the performance of 
your budget is during the last year.  Also 
we can easily guess what this, present 
Budget will perform. Mr. Minister, in the 
Budget speech of the Prime Minister, he 
has  said many things about housing also, )     
building houses, all these things. How 
maaj 
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houses you will build for the poorer sections 
will be seen later on. But if you look at the 
housing problem both in the city and the rural 
areas, your allotment in the Budget and even 
your target do not even touch the fringe of the 
problem. In the urban areas as well as the 
rural areas people, a good number of people, a 
good percentage of people have no place for 
dwelling, they have no roof over their heads. 
What is the position in Delhi city? The 
number of footpath dwellers in Delhi city, 
itself not of Calcutta and Bombay alone, and 
jhuggi dwellers is increasing day by day. Take 
a census, make an investigation into Delhi 
city itself. The number of footpath dwellers is 
increasing day by day. You cannot provide 
shelter over their heads, even to people who 
reside in Delhi, who migrate to Delhi. They 
are dwelling on footpaths or on embankments 
or other places without any shleter to dwell in. 
This is the ultimate result of your budgetary 
policies. 

Now, Sir, I will touch another point. While 
this is the total performance of your Budget, 
what you are doing is that you are trying to 
hoodwink the people. On the one hand you say 
that this Budget is an anti-poverty Budget, that 
this Budget is fo'- the poor, that this Budget is 
for socialism, that you are not against the 
public sector, that you are for the public sector 
but an efficient public sector, you are 
denigrating the private sector, on the other 
hand you are actually privatising the public 
sector. I am not going to deal   with   this    at   
length. Many times we have discussed this 
issue. In fact, you are going to degrade it, you 
are going to shatter the basis of self-reliance of 
the economy. When the public sector was 
initiated in    our    couniry    by Pt. Jawaharial 
Nehru, the reason was to attain self-sufficiency    
in    the    economy. While we were not getting 
help from America  or Britain  at that time, it 
was the Soviet TinJnn which came to help. So, 
at that time the public sector was initiated for 
telf-reliance. Now the very basis of self-
reliance is being shattered. You ari degrading 
the public sector, and you are inviting 
multinationals and you are boosting up the 
private sector. This is the net result of your    
economic    policy. Particularly 

during the regime of the present Prime 
Miinster it has comet o the peak. 

While concluding, Sir, I will say that thia 
exercise of hoodwinking the people has 
reached such a stage that not only is it done 
through the budgetary exercise but the highest 
dignitaries of the State, including the Prime 
Minister, are telling, dishing out half-truths 
and untruths, to the people about the financial 
assistance to some States. Out of the Budget, 
the allocations to the States will come down. 
That is a different issue. Perhaps that has been 
dealt with during the discussion on the 
Budget. But you are deceiving the States. On 
the one hand you are deceiving the States. On 
the other, you are propagating that you are 
giving more financial assistance to the States. 
Sir, during the tour of the Prime Minister in 
certain States in which elections are around 
the corner, particularly Mizo-ram, Kerala, 
Bengal and Jammu and Kashmir, the Prime 
Minister made promise* galore about financial 
assistance 4. 00 P. M. to the States. I can say in 
Bengal only after the meeting between the 
Prime Minister and the Chief Minister he said 
that they were allotting Rs. 684 crores for 
West Bengal. Now after some hours the figure 
was revised to Rs. 1007 crores. 

THE VICE-CHAIRMAN (SHRI M. P. 
KAUSHIK): Please conclude now. 

SHRI SUKOMAL SEN: I will take one or 
two minutes more. 

THE VICE-CHAIRMAN (SHRI M. P. 
KAUSHIK): No, please. I gave you six 
minutes more. You conclude within half a 
minute. 

SHRI SUKOMAL SEN: One minute more 
please. Now, how does this Rs. 1007 crores 
come down, nobody know*. You will be 
investing some money for a Central protect in 
some area in Bengal in future, but nobody 
knows when. You will be giving some money 
to the jute mill owners, you will be giving 
MRTP or FERA licence to the Calcutta 
Electricity Company for importing machinery. 
For that also you say it is an assistance to the 
State. In that way you are hoodwinking the 
people. You are telling a total untruth to the 
people to win the elections. It  is * 
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tShri Sukomal Sen] method of deceiving 
the people. It is not a method of assisting the 
States. When the Planning Commission is there, 
and if you really want to give money, give it 
through the Planning Commission. What is 
Planning Commission for? The Prime Minister 
tays; I am giving from my Govrnment. Who is 
Prime Ministeer giving from his Government? 
There is a Government, there is a Planning 
Commission and there is a finance department. 
When the Prime Minister says he is giving to the 
States, in this way he is trying to hoodwink the 
people. This is a Budget I cannot support. I 
cannot support this Appropriation Bill. I am 
not prepared to give any amount of money to 
the Government for its spendings. 

 
power and socialism are converse and reverse of 
the same coin. 
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SHRI SUKOMAL SEN: On a point of order. 
Madam Deputy Chairman, I would like to know 
whether my hon. friend is discussing the Central 
Budget or the Bengal Budget? If you want to 
discuss Bengal Budget, then we should be 
elected in Bengal Assembly and discuss it there. 
We ire discussing the Central Budget here and 
after one week, he will get the reply. 
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SHRI SUKOMAL SEN: Mr. Home 
Minister, you cap send him to Bengal or 
Kerala for election meetings. He will Be 
able to give good lectures. At least they wil 
know what a Congress MP is. He is a real 
Congress MP. Let him go to Kerala and 
Bengal. 

THE    DEPUTY    CHAIRMAN: Shri 
Aladi Aruna. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM (Tamil       
Nadu): 
Madam Deputy Chairman, I rise to say a 
few words on the Appropriation Bill. Al-
ready our party has extended its support to 
the Budget. In pursuance of the same policy 
I would like to say a few words. 

After submitting the Budget, our hon. 
Prime Minister met the Press and commen-
ted that the Budget is for the poor and for 

growth. The Opposition in its own way 
misinterpreted it by is comment that the 
Budget is for growth of the poor or poor 
growth. But if you go through the alloca 
tions of the Budget, you can easily nnd out 
that this Government is sincere for ths up- 
liftment of the poor and removing poverty, 
that is to say, for the people living below 
the poverty line. The allocation of  Rs. 
2000 crores for rural development, al 
location of Rs. 125 crores for Indira Niwas 
Yojana, proposal for a new bank of hous 
ing at the national level with a capital cf 
Rs. 100 crores, proposal of the JSTatioral 
Commission for the rural poor, etc, are 
all clear indications that the Government 
is very much interested in the welfare 
and uplifting of the poor and weaker sec 
tions and the downtrodden.  ? 

Madam, in his forward to the Seventh Plan 
document, our Prime Mini*-ter rightly pointed 
out that anti-poverty programmes are an 
important element of our strategy. So the fight 
against poverty Is more important. That is one 
of the most important objectives of the 
Seventh Five Year Plan. I am to remind the 
House that it is not only the objective of the  
present Government. It was also th? objective 
of the earlier Governments since the year 
1950-51. Because of that objective, the 
commently development programme was 
introduced in 1951. It was followed by so 
many anti-poverty programmes. Trie IRDP 
was introduced in 197S and extended to all the 
5011 blocks to uplift 15 million people. 
Madam, in pursuance of this policy, In this 
year's budget, our Government has generously 
awarded 2000 crores for rural development. 
We are aware of the fact that during the Sixth 
Five Year Plan, we allotted only 3600 crores 
for the entire period of five year*. This year, 
we have allotted to the extent of 2000 crores 
for rural development. More than that, under 
NREP and RLEGP, as usual, we have allotted 
2 million tonne3 of foodgrains for creating 
labour potentiality It has reduced the number 
of people who live below the poverty line. 
Very often, facts and figures are given by the 
Treasury Benches to show that the number of 
people who live below the poverty line h dec-
lining. In 1984-85, 273 mililon people lived 
below the poverty line. It means 37 
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per cent of the total population. In the year 
1989-90, this figure will come down from 273 
million to 211 million. It means that the 
number of people who live below the poverty 
line will be 26 per cent. The figures are quite 
pleasing because there is a drastic step an the 
part of the Government. I am to remind this 
House that in 1960-61 the people who were 
living below the poverty line were 186 
million. In iy84-85, this number has increased 
to 273 million. I am to remind the House that 
our programmes are not in proportion to the 
increase in our population. It is my argument 
as far as the anti-poverty programme is 
concerned. 

Madam, when we discuss about anti-poverty 
programmes as far as this year's budget is 
concerned, we totally forget about other areas 
and we are always thinking about the poor in 
the rural areas. We are always thinking about 
the daily wage earners and agricultural 
labourers in rural areas. We totally forget our 
handloom sector. Nearly 20 million people are 
benefited by the handloom sector. There are 
38 lakh looms in our country. But what is  the 
allocation for the handloom sector? What is 
the allocation for the 20 million people? 
Madam, I may remind that in this budget we 
have allotted 151. 84 crores. Out of 151. 84 
crores, 110 crores have been taken or 
swallowed by the Janata cloth. Only 15. 7 
crores have been allotted for the hand-loom 
sector. The most important problem which we 
are facing in the handloom sector and which 
we have been pressing in the House on so 
many occasions is the reduction in rebate days. 
Nowadays, r^is 30 days. Formerly, the rebate 
days were 60. They were reduced to 45 and 
now they have been reduced to 30. It has been 
strongly opposed by the Tamil Nadu Gov-
ernment, the Andhra Pradesh Government and 
so many other Governments. In spite of all 
these protests, the Goverment h n  coming 
forwarded to increase the number of rebate 
days. 

The argument from the other side is that the 
Planning Commission is against this 
philosophy of giving rebate to the hand-loom 
sector, we must find out the other alternative, 
we must improve the hand-loom sector in 
another way, we   cannot 

encourage the rebate system. If it is a genuine 
one and if you have mads an alternative 
arrangement for the welfars of the handloom 
sector, I am prepared to welcome jt, I am 
prepared to welcome these measures. But you 
have not so far found out any alternative 
methods. At the same time, are you strictly 
and honestly following the policy of reducing 
the number of days in the rebate system? No, 
Madam, In the coir industry, the rebate sysiem 
is usually for 60 days in a year. Now in view 
of the Kerala elections, that has been 
increased to 90 days. Under what principle? I 
am not against increasing the rebate days to 90 
for the coir industry. I welcome it because the 
people who are engaged in the coir industry 
are poor people in Kerala. But when we asked 
you to increase the number of days in the 
handloom sector or restore the old number, 
you are putting the same argument that the 
Planning Commission is not for this but at the 
time you are increasing the number of rebate 
days in the case of coir industry. Therefore, I 
am not against the increase. What I am 
pleading to the Government is that you please 
consider restoring the number of rebate days 
to 60. 

Madam, another important thing is that you 
are planning for the upliftment of- the poor. It 
is our responsibility to protect the people who 
are getting a low income. In the Postg and 
Telegraph Department nearly 1. 05 lakh 
people are working on a temporary basis. For 
how long? For more than ten years they are 
working a temporary workes. They are treated 
as daily-wage workers. Out of 1. 05 lakh 
workers who are temporary, more 50, 000 
workers are serving in the same Department 
for more than ten years, 40, 000 ar working 
for more than three years. So, it is not the 
responsibility of the Government to regularise 
the services of those who are working for 
more than three years? You have not come 
forward to do that. They are demonstrating 
before the Rashtrapati Bhavan. What is their 
demand? Is it not our responsibility to 
examine their case, whichever party may be 
supporting their demonstration? The problem 
is a genuine one. They are working for years 
tog; ther as temporary workers. Similarly, in 
the Railways, 2. 2 lakh people are working M 
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[Shri Aladi Aruna alias V. Aruna-chalam] 
•casual labourers. For how many years? They 
are working for more than 20 years. It is an 
alarming problem. But what has been done by 
the Railway Ministry? Simply the causual 
workers havs been promoted as temporary 
workers. This is the only achievement made 
by the Government in 1981. So, when we 
chalk out the programmes for the development 
of the poor, for the upliftment of the poor 
pejpls, these programmes must also include 
for th3 welfare of the weaker sections. 

Madam, if you go through the comments 
made on the Budget, all the Members have 
been unanimous on this that the Budget is 
silent about the unemployment problem. No 
doubt our anti-poverty programmes are much 
helpful to mobilise or increase the 
employment potential in the rural areas. I am 
not denying that fac*-. At the same time, the 
unemployment problem among the educated 
classes is also a crucial problem. Madam, the 
number of educated unemployed in the live 
registers of the employment exchanges was 26 
million at the end of November, 1986. Wa 
have targetted in our Seventh Plan that the 
employment potential will increase by 4 per 
cent every year. Have our programmes 
achieved this target? If you go through the 
Statistics of the public sector, you will find 
that every year there is an -increase of emp-
loyment potential at the rate of 4 laths or 4. 2 
lakhs from the year 1981-82. But if you go 
through the public sector, the alarming fact is 
that the employment opportunities are 
declining. I am not able to understand the 
logic. We are proudly saying that the 
investment amount increased to Rs. 50. 000 
crores but the fact remains that employment 
opportunities are declining in private sector. 
Madam, 1 am to remind that in 1982 the 
number of persons working in the private 
sector were 75. 47 lakhs. Then it reduced to 
75. 22 lakhs. Then in 1984, it was 73. 45 lakhs 
and in 1985 it came down to 73. 22 lakhs. 
What is the reason? Probably the introduction 
of computers may be the reason or 
upgradation of modern technology may be the 
reason. But at least we must maintain the 
interest or the status quo of the workers. But it 
is 

declining. So, it is then to increase thu 
employment opportunities we are giving loan to 
the educated class and|or people who are coming 
forward to do and start some industry. Under the 
District Industry Centres we are recommending 
applications to banks for granting loans. You see, 
if you go through the number of applications 
received, it is more than several lakns. Hut loans 
sanctioned is to less than 50 per cent and actual 
disbursement is another 50 per cent or less. So, 
Madam, I would like to give the figure. In 1983-
84, the number of persons who asked for the loans 
in industrial centres under self-employment 
scheme was 13. 71 lakhs. The number of-applica-
tions recommended 4. 25 lakhs but the number 
sanctioned was only 2. 43 lakhs. Then in 1984-85, 
the total number of ap- — plication is 8. 95 lakhs, 
number recommended 3. 68 lakhs and the number 
sanctioned is 2. 9 lakhs. For the year 1985-86, no 
particulars are available but the number of persons 
sanctioned loan is 2. 48 lakhs. So. for the last four 
years the total amount is always the same around 
Rs. 400 croi-es every years which has been 
granted under the self-employment scheme. 

Madam, I do not want to take much time. But 
before I conclude my speech I would like to 
mention about the industry. Of course we have a 
good record. In the Plan we have mentioned that 
the growth rate of the industry must be about 9 
per cent. Now we have about 8 per cent. It is a 
good record of achievement There is na 
difference of opinion. Now, the number of sick 
units is increasing. The Government must tfke 
into account the number of sick units, at the end 
of December 1985. In the scheduled banks the 
number of units having outstanding bank credit 
was 1, 19, 606. The total bank credit amount was 
Rs. 44, 270. 93 crores. The number of sick units 
out of 1. 19 lakhs has increased from 592 to 633 
and the outstanding of these units have increased 
from Rs. 2, 600 crores to roughly Rs. 3, 000 
crores. Similarly in the small scale industry also 
the number of sick units have been increasing. 
So, this should be checked. Unless fhe-e is a 
decline in the figure, the development of the 
industry will be seriously affected. 

Now, Madam, before I conclude, some-thing 
about education I want to say: We 
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have to thank the Government because it 
has increased ihe allocation from Rs. 352 
crores to Rs. 882 crores. So far as the 
running of Navodaya schools in concerned, 
as far as the medium of instruction is 
concerned, there is no consensus amongst 
the States. The Centre must come forward 
and open technical colleges, either engin 
eering colleges or medical colleges or poly 
technics, jt must come forward because now 
it is going to select 15 per cent of the 
total medical college candidates at national 
level. Centre is no at all     bearing 
the expenses of any college, any institute in 
the States and dishonestly and unfairly it is 
going to select 15 per cent of the total 
candidates at the national level because of a 
judgement of the Supereme Court. So, instead 
of starting Navodaya schools, the Government 
can start professional colleges; thereby burden 
of the State also would be lessened and the 
rights of the States ateo will be established. 
With these observations, I conclude. 

SHRI GHULAM    RASOOL    MATTO 
(Jamniu and Kashmir); On a point of 
clarification. In the Business Advisory 
Committee it was decided that we will have 
discussions on all the Appropriation Bills 
today and tomorow and the day after, Railway 
Budget will be taken up. I now understand 
that this programme has changed. What is the 
position? 

THE DEPUTY CHAIRMAN: We are 
finishing these today. There is no change. 
Shri Rameshwar Thakur; 

SHRI RAMESHWAR THAKUR (Bihar): I 
rise to support the Appropriation Bill, 1987, to 
provide for the authorisation of appropriation 
of moneys amjunt-tag to Rs. 58, 59, 95, 210, 
to meet certain excess expenditure for the year 
ended on 31st March 1985, and the 
Appropriation (No. 2) Bill, 1987, to authorise 
payment and appropriation of certain further 
sums from and out of the Consolidated Fund 
of India for the services of the financial year 
1986-87, amounting to Rs. 4025, 09, 11, 000, 
and the third Appropriation (Vote on Ac-
count) Bill. 1987, to provide for the with-
drawal of Rs. 4221, 41, 00, 000 from and out 
of the Consolidated Fund of India for ifae 
financial year 1987-88. 

So far as the first Bill is concerned, this 
relates mainly to outstanding   capital   ex-
penditure on Posts and Telegraphs and for 
Defence Services and certain amount for 
Chandigarh. So far as the second Bill is 
concerned, for the current year, the main 
increases are under Item Nosl 1 to 9 relating to 
Agriculture, Fertilizers and Rural 
Development, which amount to over Rs. 105 
crores. Eleventh item in regard to Foreign 
Trade exports amounts to above Rs. 320 crore, 
and Item Nos. 18 and 19 with regard to 
Defence Services, the amount is Rs. 358 crores. 
Item No. 39, Transfers to States, amount to    
Rs. 800 crores. Our friends from the other side 
were opposing it and saying that the States are 
not being dealt with properly. This Bill gives 
the largest amount under Transfers to S'ates. 
Then, the next item is No. 42. Department of 
Food which amounts to Rs. 581 crore*. Labour 
and Employment amounts to Rs. t>5 crores; 
Ministry of Textiles amount to Rs. 145 crores; 
Housing and Urban Development amounts to  
Rs. 12  crores, *nd Water Resource  
Management is  Rs^   130, crores. These are 
very laudable objectives of the Plan and the 
programme for. he current year and for the year 
84-85. Therefore, I support these Bills. The last 
Bill is with regard to next year 1987-88 where 
we find the major items like Agriculture Rv 87 
crores and Rural Development amounting td, 
Rs. 691 crores; Defence (items II & 16) 
amounts to Rs. 2390 crores; Food  (item 35) 
amount to Rs. 369 crores; Item No. 38 relates 
to Family Welfare which amounts to Rs. 108 
crores; Education amounts to Rs. 182  crores  
and  item  51   for  Public Enterprises amounts 
to Rs. 52 crores; Under Petroleum (item 358) 
we find the amount of Rs. 195 crores provided 
and Rs. 151 crores under (item 65) Steel. These 
are very important items relating to our g'owth 
and development of the economy as wed as 
welfare programmes, particularly   rural 
development programme    as    anti poverty 
steps to be taken by the   Government   in 
different States at      the      Central    level. 
Madam, the hon. Prime Minister sail in hfs 
Budget speech, in paragraph 4, thai oar 
principal obejetives are elimination of poverty 
and the building of a strong, mo. lern, self-
reliant, independent economy—Due to the 
constraint of 'ime, I would like to ron-flse my 
observations  to the  ami -poverty 
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programmes about which hon. Members 
mentioned a Utile while ago. 

In spite of the clarification which we had 
at the time of Budget discussion, this 
matter has again been raised here new, 
that this Budget is not giving importance 
to the anti-poverty programmes. If you 
see the allocation made for next year, you 
will find that the largest amount has been 
provided for anti-poverty programmes. 
The Prime Minister in his reply has said 
that our policies are basically anti-poverty. 
He has pointed out that the allocation made 
for rural development is the highest which 
ha6 ever been made. The allocation made 
in the Budget for next year. 1987-88, is Rs. 
2, 050 crores, compared to Rs. 1800 crores 
last year and Rs. 3, 600 crores for the entire 
Sixth Plan period.   

Now, Madam, I would like to draw the 
attention of the Government to the poorest of 
the poor particulraly. In spite of the large 
allocations which have been made, fa spite of 
the laudable objectives underlying these 
various programmes, the question is how we 
can serve the cause of the poorest of the poor 
in the rural areas. Therefore, I would like to 
draw your attention to those who have 
suffered for centuries, I mean, the tribals. The 
tribal community is the one which has 
suffered the worst during foreign rule and 
even after Independence in spite of the 
sustained efforts which have been made, we 
find they are at the lowest rung of the ladder. 
They are still, socially and ' economically 
very much behind the other poorer sectiors of 
society. Our objective, our principal objec-
tive, is to elevate people from below the 
poverty line to bring it down from 37 per cent 
at the beginning of the Seventh Plan to 26 per 
cent at the end of the ?lan and to about 5 per 
cent at the end of the century. But we know 
that unless special efforts are made, 
particularly, for the tribal communities, apart 
from the other poorer sections, we will not be 
able to achieve; ho goal. As you know, 
according to the 1981 Census, 5, 16. 28. 638, 
that is 7. 76 per: ent of the total potralatfon 
were tribals. Of this, Tripura accounted for 
the largest-28. 44 per cen'; Manitwr—27. 30 
pe«- cent; Sfkkim—23. 27 per cent; Madhya 
Pradesh 

—22. 97 per cent; Orissa —22. 43; Gujarat—
14. 22; Rajasthan—12. 21; Maharashtra—9. 19 
and Bihar—8. 31. Now, among the  tribals   I 
personally  know  ons  community, known as 
the Paharia which; s the poorest of the poor 
among the tribals. It is surprising that as per the 
Government data, the death  rate  in  this  
community, which is in the Santhal Parganas of 
Bihar, is the highest. It is painful to note that al-
though the population of the country as a whole 
has doubled, more than doubled— from 34 
crores in 1951 to 75 crores—by 1981, in the 
case  of the Paharias, the population has come 
down to only 95, 000 from 2, 15, 000 in 1911. 
This is one community where the population 
has declined in spite of the incentives which we 
are giving. This is one community where there 
are four births and six deaths every year on an 
average. This is the death rate in spite of the 
facilities which we are giving. About 16 per 
cent suffer from TB, 80 per cent have neck 
diseases and 22 per tmt suffer from chronic 
fever and other dit-eases. What I was trying to 
say is that among the tribal communities also 
there are Certain communities which are 
suffering a lot. I would urge the hon. Minister 
to look into this. There are protecu'ons given 
ior the tribal community in the Constitution 
itself. Aricle 15(4) says that the suitable 
auhority in the State shall not be prevented 
from  making special  provisions  for  the 
advancement of any social and educationally 
backward classes of citizens or for the 
Scheduled Castes and the Scheduled Tribes. 
Article 19(5) also says; to make suitable laws 
imposing reasonable restrictions on the exercise 
of any of the rights conferred by the said sub-
clauses for the protection of the interests of any 
scheduled tribe. Similarly, we have article 46. I 
will not take time of the House by quoting these 
articles but It say that the State shall promote 
with special care the educational and economic 
interest^ of the weaker sections of the people, 
and, in particular, of the Scheduled Castes  and 
the Scheduled  Tribes. Then, there  are  articles   
164(1), 244(1), 244(2), 275(f), then article 330 
says about reservr-tion of seats for   Scheduled   
Castes   and Scheduled Tribes in the House of 
the People and article 232 for state legislative 
assemblies. Article 334 talks about reservation 
of seats and special representation to 



3I3 The Appropriation        [ 17 MAH. 1987] (No. 2) Bill, 1987 314 

cease. The provision is that it will continue 
for 40 years. Since 40 years are going to be 
over, I do hope and suggest that these 
reservations should continue. 

After independence, the Government has 
done a lot, particularly during the last three 
Plans. I would like to mention about the 
Seventh Plan. In the First Plan we had a 
provision of Rs. 19 crores and 30 lakh which 
was 1 per cent of the total Plan. In the Fourth 
Plan we had Rs. 75 crores provided for the 
tribal people which was about 0. 5 per cent. In 
the**Fifth Plap it rose to Rs. 1067. 27 crores 
which was 2. 71 per cent of the total outlay of 
the Plan. In the Sixth Plan ft rose to Rs. 5375. 
56 crores which was 4. 47 per cent of the total 
outlay of the Plan and you will be happy to 
know that in the Seventh Plan the total outlay 
for the tribal development is. Rs. 13, 000 
crores. which ia 200 per cent higher than the 
outlay for the First to Sixth Plans. , It 
constitutes about 7. 32 per cent of the total 
outlay of four Plan. The Plan provisions have 
been made and specific areas have been 
decided, where these amounts will be invested 
and for what programmes. In the Seventr Plan 
this has been clearly indicated. Tne main areas 
in the Sjventh Plan as per the object have been 
spelt out clearly by the Working Group of the 
Planning Commission. 

The first is to raise the productivity in 
agricul'ure, horticulture, animal husbandry and 
forestry, cottage industries, village and small 
industries so as to enable at least 40 lakh tribal 
families to cross the poverty line by the end of 
the Seventh Plan. Here is the target and I would 
like to know. out of 40 lakh how many families 
have crossed the poverty line. Two years of the 
Seventh Plan have already elapsed. Kow many 
more families are likely to cross the poverty line 
within the provision made Tor the next year 
1987-88? Secondly, I would like to know, what 
priority has be°n given because it was said that 
high priority will f be given for education, both 
formal and non-formal with a bias for vocational 
education? I would lik» to know, what f adli ties 
bave been provided  bow many social and 
educational inst: tutions have been opened for 
the tribal people and also who 

are the actual persons who are getting edu-
cation, because we have a feeling that schools 
are opened for the people who do not live on 
the hilltops whereas the Paha-dias live on the 
hilltops? The diffcullty is that the schools do 
not function though the money is provided for. 
So, I would like to know, what is the state of 
affairs so far as educational facilities for 
tribals are concerned? 

The third is to eliminate exploitation in the 
field of land transfer, agrfculiure tenancy, 
money lending, bonded labour, debt bondage, 
forestry and liquor vending. This is a very 
sensitive area and I would like to know, what 
steps have been taken in this regard. We have 
a number of tenancy laws so far as tribals are 
concerned. Various State Governments have 
their law*, they have also strengthened them, 
but in spite of all that, the land is mortgaged 
indirectly and the money lenders actually have 
grabbed their land. The tribals are in difficulty. 
Therefore, I would tike to know, in spite of the 
provisions and in spite of the laws, what 
effective steps have 
been taken so far as bonded lab-5 P. M-  pur, 
agricultural tenancy and landtransferred are 
concerned. 

The next item put by the Planning Com-
mission   is   to. provide   infrastructure -for 
anti-poverty  and  other      anti-exploitation 
pogrammes. I     would like to know in this 
connection how many small dams and tanks 
have constructed on the      hill-tops ' where 
paharias  live     and  in  the    " other tribal  
betlts      in the hillock areas      and forest  
areas where the tribals  live. They suffer from 
lack of these facilities mostly. Infrastructural 
facilities  like roads, irrigation, electricity are 
good in some State— I myself      gave the 
figures     for      rural areas in certain States — 
but there      are other State which are very 
much behind. It is therefore  very necessary 
that      the Government  should  ensure  
whether     the large provisions made in the 
Seventh Plan are actually being utilised for the    
benefit of the tribals or not. 
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The next items is, to pay special attention to 
vulnerable tribal areas and groups for 
special  problems ___ e. g. primitive      and 
shifting cultivation, displacement of tribal 
people by projects, tribal women etc. etc. We 
have a project in Lalmatia coalfields and in 
many other areas we have large hydel power 
projects or thermal power pojects. Many of 
the tribals are being shifted due to irrigation 
projects. They lose not only their identity but 
also their livelihood.. They lose their small 
plots of land and the compensation that they 
get is not enough. We would urge the 
Government that they should be rehabilitated 
elsewhere by giving them land and other 
facilities and at least one member of the 
family should b* provided service in the 
project as a result of which they are uprooted 
from their places.. 

The last item provided by the Planning 
Commission is to improve the quality of tribal 
environment and upgrade the resources. This I 
item is very basic, but the question is how far 
we have been able to do this. We know therfe 
are tribal plans primarily to help the tribals. 
This is being implemented through these agen-
cies—firstly the sub-plans, secondly special 
central assistance from the Ministry of 
Welfare of Government of India and thirdly 
there is flow of funds from the centrally 
sponsored programmes, and the last is 
institutional finance. There are 17 States and 
two Union Territories where we have tribal 
sub-plans, 181 ITDPS, in 245 pockets of tribal 
concentration, ' and 72 projects for primitive 
tribals. Altogether about 75 percent of the 
tribals have been covered by the tribal sub-
plans. The question is to what extent we are 
able to ensure that massive provision in the 
Plan really achives the goals given and 
whether there is special monitoring as well for 
this purpose. We know in the case of tribals 
that they particularly depend on agriculture. If 
we take the 1971 all-India figure 57. 56 per 
cent people were dependednt on agriculture; in 
1980-81 now thej   k»ve come down to 54. 43 
per 

cent. The agricultural labourers in 1971 were 
33. 04 per cent; now they have come down to 
32. 67 per cent. In household industry, it was 
1. 03 per cent; now it is 1. 4 per cent. In other 
categories from 8. 37 per cent, it has come to 
11. 48 per cent in 1981. There has been 
particularly improvement in the case of 
literacy, thanks to the Government. In certain 
states it has been much more. If we take the 
all-India average, for males in 1971 it w^s 17. 
6 per cent; it has gone to 24. 52 per cent in 
1981. For females, it has Bone from 4. 83 per 
cent to 8. 04 per cent in 1981. Some of the 
States have done well, while in the rest of the 
States we find that the actual educational 
facilities and achievement have been very low 
and deplorable and this needs special 
consideration and improvement. 

In the field of electricity we know that in 
some States they have done very well. In the 
case of Maharashtra it has gone up to 68. 3 per 
cent; in the case of Gujarat to 88. 7 per cent, in 
the case of Nagaland to 80. 3 per cent and in 
the case of Tamil Nadu to 88. 7 per; cent. But 
there are States which are much below, for 
example 22 per cent in Bihar or likewise. 
Therefore, it is necessary that in all the States 
infrastruc-tural facilities like roads, electricity 
and other things should be provided for. 

Now I have a few suggestions to make to 
the Government. Provision for funds alone is 
not enough. We are all aware that the 
Government itself has given special attention. 
The Seventh and Eighth Finance Commissions 
specifically discussed this matter and they said 
that administration of tribal areas requires 
upgradation, and to this end they made 
financial provision for venous measures like 
payment of compensatory allowance, 
construction of staff quarters and provision of 
infrastructural facilities. However, it is seen 
that the officers get their own facilities from 
the Tribal Sub-Plan when they live in the 
tribal areas. We have to see whether they meet 
the actual requirements of the tribal people, 
whether they are able to share the  difficulties      
of  the tribal      people. 
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Therefore, my suggestion is not about 
fuwncial facilities alone. It is also neces 
sary that there must be dedication. 
Particularly for the Tribal Plan, we should 
have such officers that go with missionary 
zeal, those who go with honesty, 
dedication and also those who are prepa 
red to work with efficiency there with a 
view that they are going there to serve 
the greatest cause for the poorest of the 
poor and make their lives more com 
fortable. In this case I would like to say 
that it is necessary that not only the 
efficiency of the Government administra 
tion has to be toned up, it is also 
necessary that we should have 
voluntary organizations which should be 
involved. Some of them are doing com 
mendable work. I know one of them. 
The GMT Memorial Trust in Gandhigram 
in the Santhal Pargana is doing extremely 
good work.  In one Paharia     village, 

Dangapara, at a height of about 2, 500 feet 
above the sea level they have constructed one 
dam for four lakhs of ru^es, and for that they 
had faced difficulties. The engineers and social 
workers used to fall ill for four or five days. But 
they have done it. Now they are taking three 
crops. One important thing I would like to 
mention here is that one Paharia, chief of the 
village, when this irrigation facility came, 
distributed land free to the other Paharias of 
village. This - is a commendable performance. 
Their cultural heritage and their social spirit has 
to be seen. He distributed land free among the 
other Paharias of the village" who were landless. 
He said that when there are irrigation facilities 
and we arc able to have sufficient crops, it must 
be shared by all of us. So, that kind of spirit has 
to be aroused. Some of the actually participated 
in the national movement ailso. They are a 
people who maintain our heritage and culture. 
They are simple, honest, hard-working people, 
but people who are in difficulty. They are in 
poverty, they are having illiteracy, they are 
having a very weak financial position. 
Therefore, they have to be helped in all respects. 

The other thing that I would like to say 2a 
that it should not be felt by the people that  
always  we  are  giving  charity      to 

them. They must feel they are partners of the 
development programmes and, therefore, they 
should participate in the development 
schemes. That spirit should be aroused. Also 
there should be participation of the local 
institutions and social workers as well as 
political workers of the different parties. 

Development in regard to land, in regard to 
irrigation, in regard to animal husbandry as 
well as development of khadi and village 
industries programmes have been made a 
great success in some of the villages. These 
should be developed in remaining areas. - 

Wasteland development programmes also 
has to be developed in a big way so that we 
are in a position to really help the people. 

At the end I would like to mention that the 
Prime Minister himself has given top priority 
to this programme. He himself has visited the 
tribal belts in the different States. personally 
gone there and. met the people there. He has 
been very keen that their problems should be 
sorted out. I am sure that the programmes that 
we have identified ourselves, we must try to 
faithfully implement them in the interest of the 
poorest of the poor in the rural areas and also 
in the interest of the other weaker sections like 
the Scheduled Castes, Scheduled Tribes, 
backward communities and other people living 
below the poverty line. We must try to imple-
ment faithfully. It is our duty, it is our 
responsibility, and we should implement with 
that sense, with that feeling. We all, 
irrespective of party barriers, all the people 
concerned, administration as well as people, 
must make sincere efforts to ensure that Rs. 
13, 000 crores which has been provided in the 
Seventh Five-Year Plan for tribal development 
is properly utilised for the benefit of the people 
and that we are really able to achieve the res-
ults, to which our Prime Min'ster has given the 
highest attention. It is the duty of all of us to 
participate in the programme and really to get 
the achievements which are expected out of 
the programmes for the poorest of the poor in 
the rural areas. Thank you, Madam. 
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SHRI GAYA CHAND BHUYAN (Orissa): 
Madam Deputy Chairman, this year's Budget 
gives one the feeling that the nation is being 
led towards financial bankruptcy because of 
the financial recklessness which is the 
hallmark of the present Delhi Government. 
There are also clear indications that the Plan 
projections in respect of resource mobilisation 
are going completely awry. 

For instance, the Plan envisaged that in 
1985-86 the public enterprises would generate 
40 per cent of the Plan expenditure, with 60 
per cent coming from Budget support. In the 
event, the public enterprises generated only 34 
per cent of the finances, and the Budget 
provided 56 per cent. 

In 1986-87, the situation has only de-
generated further. Against the proposed 
mobilisation of 48 per cent resources, the 
public enterpries mobilised 31 per cent. The 
public sector bonds were introduced to 
mobilise another 6 per cent. 

The Plan for 1987-88 envisages 54 per cent 
resource mobilisation for the Plan by the 
Public enterprises, but the Budget proposals 
indicate that this will now be only 33 per cent, 
another 6 per cent coming through the bonds. 

The Plan and the performance are thus at 
such great variance that the implications of 
this are not too difficult to com-rehend. 

At another level, the ratio of capital 
expenditure to revenue expenditure is in-
cresing alarmingly. From 48 per cent in 1985-
86 to 47 per cent in 1986-87, it has come 
down to 45 per cent in 1987-88. 

When this is viewed against the growing 
public debt of the Government, there is cause 
for near despair. The external debt has crossed 
U. S. $ 30 billion, of which nearly half has 
been incurred in the six years beginning from 
1980-81, that is, after 1980-81. 

This does not include the external com-
mercial borrowings which are being resorted  
to by the Government  and by the 

private sector with Government approval. The 
Economic Survey 1986-87 presented to 
Parliament points out that these commercial 
borrowings were of the order of Rs. 7258 
crores in the Sixth Plan, Rs. 1, 700 crores in 
1985-86, and Rs. 649 crores during the first 
six months of 1986-87, 

With our trade imbalance going up steadily 
and with invisibles on the decline because of 
shrinking employment for Indian workers, 
this is a frightening development frought with 
grave consequences for the country's 
economic and political independence. 

Given the squadermania of our ruling 
classes, it will only bo a matter of time before 
India will be in the big league of international 
debtor nations like Brazil and Mexico. 

The domestic public debt has touched the 
astronomical figure of Rs. 98, 151 crores, 
which is about Rs. 1, 300 per citizen. The 
budgetary deficit of Rs. 8, 285 crore sof 1986-
87, the proposed deficit of Rs. 5, 688 crores in 
the current budget, which will easily double 
by this time next year, will only add to the 
inflationary pressures. The wholesale price 
index and the consumer price index have 
stopped reflecting the price situation in the 
market making it obvious that the 
Government is fudging these statistics. 

The priorities of the Delhi Government as 
emerging from the Budget provide a dismal 
picture. 

The outlavs on Agriculture are down from 
Rs. 562 crores in 1986-87 to Rs. 499 crores in 
1987-88, on various agricultural services from 
Rs. 376 to Rs. 368 on fertilizers from Rs. 3, 
860 to Rs. 3208; on coal from Rs. 1, 418 to 
Rs. 118; on power from Rs. 1, 711 to Rs. 1, 
696 and on indtJftryr from Rs. 523 to Rs. 432 
crores. 

However, the increase under the head 
'other Adminstrative Services' from Rs. 57. 
98 crores in 1985-86 to Rs. 392. 47 crores in 
1987-88 apparently hides Rs. 25 
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lakhs per day spent on the personal security of 
the Head of the Government. 

Of the revenue expenditure of Rs. 33, 809 
crores projected for 1987-88, a whopping 37 
per cent i. e. Rs. 12, 512 crores will be spent 
on Defence, Rs. 10, 650 crores or 31 per cent 
will be for interest pa the loans, Rs. 5, 579 
crores or 16. 5 per cent will go for subsidies 
on food, fertilisers, export promotion etc. 
These three items account for 84. 5 per cent 
of the non-plan expenditure. This should give 
lie to the much touted argument of the 
Government that some minor increase in the 
emoluments of its employees is what 
adversely affects its plan for economic 
development. 

The Economic Survey has given figures to 
show that employment in the private sector 
contiues to decline. From 75. 47 lakh jobs in 
1982 March, 75. 22 lakhs in 1983 and 73. 45 
lakhs in 1984 it has come to 73. 22 lakh jobs 
in 1985. If one adds to this the annual average 
of 1. 50 lakh jobs which should have been 
generated but have not been, the aggregate 
loss of jobs in the private sector goes beyond 
seven lakhs in these three years. 

The Economic Survey also shows that 
there haG been a general decline in the quality 
of life and in the standard of living of the 
people. The per capita net availability of 
cereals per day was 478 grams in 1986 
against 480 grams in 1965. 

I would like to add a word about the 
Railways also. The public relations boys of 
the Delhi Government would have us believe 
that miracleg are taking place in the Railways 
since two years. Nothing could be farther 
from the truth. 

The largest number of passenger ever 
caried by the Indian Railways was when the 
Janata Party was in power in 1978-79. From 
that high point of 3, 719 million passengers, 
the passengers carried in the subsequent years 
are the following. That is in  1985-86 they 
were 3, 433 millions. 

At the same time the passenger earnings 
increased from Rs. 672. 8 crores in  1978-79 
to Rs. 1, 719. 4 crores in  1985-86. So 24 
RS—40 

far as the State of Orissa is concerned, it has 
been completely neglected. The poverty, 
instead of eradication, it has increased. It ig 
evident from the hon. Prime Minister's visit to 
Kalahandi district one year back. Now the 
situation is very alarming. In Kalahandi 
district alone 418 starvation deaths took place 
within last five months. There is power 
failure. On an all-India basis the power cut is 
9 per cent but in Orissa it is 30 per cent. There 
is no drinking water, no fodder and there is a 
mass migration of about one lakh people to 
other States from Kalahandi district for the 
last one or two months. 

Now, I would like to say p. few words 
^bout inefficiency and corruption in the State 
of Orissa. Many political parties, journalists 
and other intelligentsia have submitted 
memoranda with facts and figures to the 
Centre but nothing has been dons. The 
volumes of allegations submitted to the 
Centre speak for themselves. But the Centre is 
not paying any heed. I demand that a Cabinet 
Sub-Committee should be formed to go into 
the allegations which have been siibmitmted 
to the President and to the- Prime Minister by 
various groups. 

Thank you. 

THE DEPUTY CHAIRMAN: Mr. J. P. 
Goyal. Only  eight  minutes. 

SHRI J. P. GOYAL: Eight minutes are all 
right for me. Madam Deputy Chairman, I 
oppose the Appripriation Bill, 1987, the 
Appropriation (No. 2) Bill, 1987 and the 
Appropor'ation (Vote on Account) Bill, 1987, 
because I find in the Budget there is no 
provision for ameliorating the conditions of 
the poor people. In fact, the . budget is such 
that the rich would become richer and the poor 
are going to become poorer. For exajapla, the 
Indira Bonds can be purchased to any extent 
and the source of income which would be 
incurred for the purchase of these. bonds may 
not be disclosed. 

SHRl JAGESH DESAI (Maharashtra): 
That is not correct. If anybody purchases 
Tndira Vikas Patra he has to disclose the 
source of income from which he purchased, ft 
i? not that the blackmoney can 
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[Shri Jagesh Desai] be invested in it. He 
will be asked from which source he has 
purchased the bond. 

SHRI J. P. GOYAL; I have understood 
like this. Anybody can spend any amount 
of money -----  

SHRI B. K. GADHVI: If anybody pur-
chases these bonds or carries the bank notes 
it is the same. If the amour* is seized, he has 
to explain. If the Indira Vikas Patras are 
seized then also he has to explain. There is 
nothing about it. 

SHRI J. P. GOYAL: As regards poor 
people, in the month of January, 1987 itself 
you have increased the postal rates. For 
example, for a money order for Rs. 100/- the 
commission was Rs. 1. 50. Now it has been 
increased to Rs. 4 and so on and so forth. In" 
fact, for the last few years this has been the 
tradition of this Government, whatever they 
want to increase, they would do it in the 
month of December or January. When the 
Finance Bill comes, they do not want to show 
too many increases so that people may think 
that there are not so much taxes in the Budget. 
In fact, through indirect taxes only, you are 
now governing the country and the impact of 
the indirect taxes is on the poor people. As 
regards the rich people, for example, you have 
now imposed, in this Budget, a 10 per cent 
expenditure tax on those persons who stay in 
the hotels and these persons would be 
company magnets and other big people. If 
they pay 10 per cent ag expenditure tax, then 
they would deduct the same amount in income 
tax because they are heavy income tax payers. 
I would submit that the Budget being a deficit 
Budget will lead to inflation and prices would 
increase further. On the other land, you have 
not increased the income of the citizens to the 
extent to' which the prices have been 
increased and are going  to increase. 

As regards the limit of Rs. 18, 000|- T 
would submit that at least, it should be 
increased to Rs. 25, 000]- because the wor-
king class would suffer otherwise. Of course, 
you have increased the pay of the Central 
Government employees to some •xtent but if 
the limit      remains a( R*. 

18, 0001- I do not think anything will be left 
with them. I would therefore submit that the 
Budget is not so encouraging as it should have 
been. As it has been admitted by the 
Government and by my friends on this side 
and on the other side also millions of people 
in this country are below poverty line. I would 
ask the Government as to what steps they 
have taken to ameliorate the conditions of 
these people. To the contrary, whatever has 
been the Budget, it is for the richer classes and 
not for the poorer classes. You are not taxing 
the higher classes to the extent to which they 
should be taxed. You are saying that the non-
resident airlines will have to be taxed at the 
flat rate of 5 per cent. I would like to submit 
that this is not good for our country. Many 
airlines which are non-resident airlines would 
not touch our airports and in that way we shall 
lose foreign exchange. The Budget is not 
creating employment opportunities for the 
unemployed and there is nothing to feel proud 
that in the public sector you are having much 
increase. 

As regards the multi-national companies, I 
have never understood when we are; 
producing mariy things indigenously, why 
should we invite the multi-national companies 
to have their say in this country. As regards 
the farmers, you know the Shamli episode 
which has happened and three persons have 
died and a number of other persons were 
injured. They wanted to agitate about increase 
in the electricity charges but they were not 
allowed to come to Shamli town. There was 
firing and many people were injured and three 
even died. This shows how the farmers are 
being dealt with by the Government but you 
are saying, no, no, this Budget is for the 
farmers and the workers. I do not agree. 
(Time Bell hings). I would, therefore, submit 
that the Budget being inflationary, it will lead 
to increase in prices and it is not good for the 
common man. Of course, it will enrich the 
richer and make the poor poorer and 
therefore, T oppose, all the there Bills. 

PROF. C. LAKSHMANNA (Ardhra 
Pradesh):. Madam Deputv Chairman. in the 
first instance, 1 would like to comment on the  
three Bills which  are before \i$-. 
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Then I will go to the items concerning the 
Budget. Madam, the first of these referred to 
is the Appropriation Bill, 1987 and the 
operative clause is  to appropriate out of the 
Consolidated  Fund of India, all  the monies 
required to meet the expenditure incurred in 
excess of the appropriation and so on and so 
forth. And that is for the year ending 31st 
March   1985; Rs. 58 crores are sought to be 
appropriated    by this Bill and the amount of 
Rs. 58 crores mostly  represents  non-Plan     
expenditure. Therefore, it only proves that the 
Government is not fully aware of what it is 
doing with regard to expenditure and  after al-
most two years the Minister has to come 
forward before Parliament and ask     for 
appropriation of Rs. 58 crores spent over and 
above what had been appropriated earlier as 
non-Plan expenditure. That speaks volumes   
about the efficiency with which the Ministry, 
the Government, functions. And in the same 
breath they say this year they will try to see 
that there is no increase in the deficit 
financing  and      all things will be taken care 
of nicely. Once they say that, we have to act 
as a cover because they are all-powerful. But 
perhaps after   two   years   when   this   
Government may  not  be  there, somebody  
else  may have to come forward with huge 
amounts of appropriation. This is  the first 
point. The second point refers to the year 
which is ending and this wants as much as Rs. 
4025 crores over and above, what      had been   
already passed by Parliament. Again if we 
look at the items we find that there have been 
large sums out of this Rs. 4025 crores which 
pertain to, what could      be considered by all 
accounts as non-Plan expenditure. And if 
somebody says     that those items need to be 
carefully examined, the Government, the 
Prime Minister, will come  forward  and   say  
something  about which I will have something 
to talk Jater. Finally, out  of the  62, 942  
crores  which is  the  expenditure for the 
current year, in   this Vote-on-Account      
Appropriation Bill they would like to have as 
much as Rs. 42, 211   crores and when we 
examine these items also we find that the 
amounts that are  asked for pertain to      
Defence, which are   one-fifth  of the total  
amount which they wanted to spend on 
Defence. 1 do not know  wh#t the purpose is. 
what 

the various intentions of the Government 
are, as far as this is concerned. These are 
my comments on the Appropriation Bills. 

Then, coming to the economic situation and 
the projections for the coming year, the 
Government and its votaries try to present a 
very rosy picture. How they present this rosy 
picture is beyond my comprehension. In the 
first two years in the field of i    agriculture the 
growth rate was only up to 3 per cent. As far 
as industry is concerned, the President had to   
say   something very interesting in the 
Presidential Address: "In 1985-86 the 
industrial production grew at the rate of 8. 7 
per cent; in   1986-87 (i. e. in the current year 
)the growth rate is expected to be 7. 8 per 
cent. "   The document which is presented to 
us by this Government, which is the policy 
statement of this Government, as expressed by 
the President, clearly says that the growth rate 
in industrial production is coming down. But 
still they would like us to believe that in the 
five-year period the 8 per cent growth rate 
which has been projected is bound to be 
achieved. And when we examine the various 
items under the incentives which should be 
there for industry to develop, we come to  the 
conclusion that there is bound to be a much 
steeper fall in industrial production than that 
has been there in the current year. Therefore, 
we will end up the Seventh Five Year Plan   
with    a much lower growth rate than what     
has been projected by the Government. Now, 
what is the reason for this?   The reason is that 
the Government has got into a debt trap. Even 
according to the statement of the Finance 
Minister who is the Prime Minister, there had 
been an increase in the interest, of the order of 
Rs. 1, 900 crores, if I remember correctly, and 
this year, in order to meet this, the 
Government has to  resort to  market 
borrowings. In the current year, the market 
borrowings  are of  the  oder of Rs. 200 crores 
whereas they have to be of the order of Rs. 1, 
000 crores more this year which means that ic 
the coming years if it is to be repaid, then 
definitely the interest will go   up. Therefore, 
the entire functioning of the Government, 
expenditure part of the Government, has 
Come to be caught in a very huge deb'-trap. If 
the Government tells us as to how 
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[Prof. C. Lakshuianna]. they would take the 
country out of ihis dent trap, then we would be 
most happy to hear thai from them. But, 
unfortunately, we have been seeing that the 
debt trap is such that even for merely repaying 
the interest, we have to consume large 
amounts that are being borrowed. If I 
remember correctly, in the current year's 
Budget, ss much as 45 per cent of the 
borrowings are only to meet the interest on the 
previous loans and to that, if this increase is 
added, then, I think, the payment by way of 
interest will not be just 45 per cent, but it will 
go up to (a much higher percentage. 
Therefore^ the country is in for a big problem 
and the developmental works, on which we 
hinge our high hopes, may ultimately get 
affected so much so that we will not be able to 
generate the growth rate which is so badly, 
needed if this country has to stand on its own 
feet. 

Then, in spite of the claims that we have 
been hearing regarding prices, etc., it is very 
clear that in the Consumer Price Index, there 
been as much as nine per cent rise during the 
current year and with the type of deficit that 
has been projected for the current year—it is 
likely for the next year too—the Consumer 
Price Index is going to be much higher than 
what it is, namely, 9 per cent. It means that an 
individual or a person, who belongs to that 
group which has contributed as muca us 2%. 
per cent to the GDP or GNP by tightening its 
belt, by savings, is getting affected. I will not 
be worried if the richer groups, if the richer 
persons, about whom my friends earlier spoke, 
are affected. Unfortunately, the Consumer 
Price Index essentially affects these people. 
Therefore, I would like ta tell the Government 
that they have to do something about it and if 
we, in this context,.. (Time Bell rings).. tell 
that there is one item where there is bound to 
be some economy that can be made, namely, 
Defence expenditure, the Prime Minister of 
the country, in his reply to the Budget debate, 
tells that all those who talk of any reduction in 
the Budget expenditure on Defence or of 
rationalization of the Defence Budget arc anti-
national! What type of an accura-tton this is! 
God alone can save this country. I would cite 
only one item. 

You talk of inventories often which Mr. 
Jagesh Desai is very fond, of and the inven-
tories in the Defence constitute a huge 
item. The value of the stores held by the 
three Services have been estimated to be 
Rs. 4, 113. 67 crores in 1987-88. (Time-
bell rings). This is going to be the value of 
the inventories in this year for the three 
Services! 

SHRI JAGESH DESAI; So what? 

PROF. C. LAKSHMANNA; So what? If 
you ask that question, it means that you are 
not prepared to take a lesson and all that I 
am saying is that if there is siich an 
inventory, there is a need for examination, 
and nothing more than that. 

SHRI M. P. KAUSHIK: For defence, 
you have to keep the stores intact. 

PROF. C. LAKSHMANNA: In the 
matter of defence, you have to keep intact 
the inventories; I agree. But, in defence, 
you have also gone in for an aircraft whose 
performance has been dismal and which 
has been proved on the floor of the House 
by one Minister. 

SHRI M. P. KAUSHIK: That is yet to 
be decided. 

PROF. C. LAKSHMANNA: That has 
been decided. You are not aware. Unfor-
tunately, the facts are that 800 Dorniers,.. 

THE DEPUTY CHAIRMAN: Don't 
address them. You are addressing them. 
You are indulging in... 
        PROF. C. LAKSHMANNA: They are             
indulging.... 

THE DEPUTY CHAIRMAN: Please sit 
down. You have finished your time. 

PROF. C. LAKSHMANNA: I have  to 
dispel their ignorance. 

Therefore, there has to be some re-
examination of the defence expenditure. I 
do not mind being accused of anything. 
But still I say that there has to be a re-
examin- 
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ation. of the defence expenditure. And I 
want to make it very clear that ws are 
second to none in upholding the integrity 
of the country.   

Now, finally, one thing more. So far ' as 
food production is concerned, we have been 
saying that we will definitely reach 160 
million mark. Last year we fell short. Again 
we fell short. We are never able to... (Time 
Bell rings) But what are the efforts made to 
gear up agricultural production, food 
production, which is so vital? Madam, to this 
conneciicm I would like to stat ewhat is 
happennig in many States -Haryana, Punjab, 
Andhra Pradesh.... 

THE DEPUTY CHAIRMAN: No, no, please. 
You are eating away the time of others. You 
have already finished your time. 

PROF. C. LAKSHMANNA; So many 
projects are pending clearance from them: 
the Nagarjunasagar' Second phase, Teiugu. 
... (Time bell rings) 

THE DEPUTY CHAIRMAN: No, please. 
This wil not go on record. 

PROF. C. LAKSHMANNA:  

THE DEPUTY CHAIRMAN: Mr. 
Mattoo. 

SHRI GHULAM RASOOL MATTO: 
Madam Deputy Chairman, we are required 
to approve the Appropriation (Vote on Ac-
count) Bill, 1987, the Appropriation (No. 2) 
Bill, 1987 and the Appropriation Bill, 1987. 
So far as the Appropriation (Vole on 
Account) Bill, 1987, is concerned, 1 have 
personally no objection. This is an 'on 
acount' payment demanded by the 
Govenment on the funds to be appropriated 
by Parliament. So I have nothing to say 
about this. 

Now, coming to my favourite topic, Sup-
plementary Budgets, I find that if not the 
fourth—I am subject to correction by the 
Miniser—it is definitely the third Appro-
priation Bill in the year 1986-87 and sup- 

*Not recorded. 

plementary grants for Rs. 4025 crores and odd 
lakhs are sought to be approved by tlie House. 
My objection, Mr. Minister, again this year 
also, this time also, is that many of the 
expenses that have been incurred in the third 
supplementary, if not the fourth, could be 
envisaged at the time when the original budget 
was framed. I will come to that a little later. 
This is bad budgeting as I call it. Not seeing 
through the correct perspective of budgeting 
has assumed enormous proportions this year. 
Why I say this is because the Prime Minister in 
his Budget speech, on page 36, para  140, has 
stated—I quote: 

"I had earlier mentioned that the Budget 
deficit at the existing rates of taxes would be 
Rs 6, 010 crores. The proposed tax measures 
taken together with reliefs, are expected to 
yeild net additional revenue of Rs. 322 
crores to the' Centre. This wil Heave an 
uncovered deficit of Rs. 5, 688 crores. This is 
significantly lower than the deficit for the 
current year. As mentioned earlier, I have 
decided that this shall not be exceeded. I 
have set in motion measures to implement 
this decision. ". 

Madam, why did they go awry in respect of 
the last budget estimates when our de ficit rose 
to over Rs. 8000|- crores?   To my mind, it was 
because of the supplementary budgets. It was 
because the expenditure on these   
supplementary   budgets   necessitated deficit 
should grow. I want to warn '. he hon. Finance 
Minister and the Ministry officials that this year 
the Prime Minister is not going to spare the 
officials or the hon. Finance Minister if they go 
in for supplementary budget for the simple 
reason thai he has committed to the  nation that 
wo will not go beyond that figure    of   5688' 
crores. If the Ministry exceeds this amount by 
bringing in supplementary budgets, then the 
whole budget will go away and then you will 
have to face, a lot of music in the next years 
budget discussion. That is why I say that the hon. 
Finance Minister shouU   see to it that not a 
single paisa is sauc-I    tioned by him except 
what has been pro- 
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[Shri Ghulam Rasool Matto] vided for in 
the budget. I have suggested in ray speech the 
other day that close monitoring on a monthly 
basis by each Ministry should be done. Then 
only the Prims Minister can stick to this 
figure of 5688 crores. 

I would like the Finance Minister to give 
some more details about the heavy ex-
penditure of 320 crores on Foreign Trade and 
Export Promotion with regard to sup-piemen; 
ary budget No. 3 for the year 1986-87. 124 
crores are for postal services. I don't agree 
with Prof. Laksha-manna so far as the 
defence expenditure is concerned because we 
are directly affected by the somer-saluts of 
the neighbouring countries. Therefore, I don't 
want to say anything about the defence 
budget. 

I would like to go into other poin's in 
the Supplementary Budget. I would like to 
know about the additional demand for the 
External Affairs Ministry. It may be some 
grant as it was for. Bhutan last year. 1 
would like to know about this expenditure 
of 40 crores for the Ministry of Finance. 
Rs. 42 crores are for customs. Rs. 79 
crores are for pensions. I will not object 
to 252 crores for the States becauss the 
State Governments need them. There are 
581 crors for the Department of Food. 
57 crores are for the Department of Civil 
Supplies. I-would like the hon! Minister 
to let me know about all these additional 
demands. The Police has got the third 
chunk of 210 crores. I would like to know 
what is this expenditure totalling 135 crores. 
This has to be explained. I also want to 
know about 47 crores for -Broadcasting. 
This sums has been asked for and this has 
to be explained.   

I would like to know what is the expen-
diture of Rs. 65 crores sought in the Sup-
plementary Bill No. 3 for Labour and 
Employment. This also needs to be explained. 
The Ministry of Textiles has been given Rs. 
198 crores. I feel that it is for modernisation 
of the Textile industry or for taking over 
certain sick mills but primarily, perhaps, for 
modernisation. ' For modernisation this 
amount should have been forethought oeveral 
months earlier. Why was 

it not envisaged in the original Budget? 
Lastly, why does the Ministry of Water Re-
sources need additional Rs. 130 crores which 
could not be envisaged at that time? I reiterate 
and I ask the Minister that he should assure 
this House that by close monitoring of the 
expenditure he shall see to it that the Estimate 
are adhered to. Of course, I can forgive him 
for one Supplementary Budget because when 
you envisage certain expenditure, certain 
variations here and there are possible. But I 
will not forgive them to Supplementary 
demands this year in the context of the Prime 
Minister's categorical assurance that he will 
see to it that the Budgeted estimates that will 
be passed this year will be adhered to. 

Thank you, Madam. 

THE DEPUTY CHAIRMAN: Now the 
hon. Minister. 

SHRI B. K. GADHVI: Madam Deputy 
Chairman, I am very thankful to all the 
Members who have participated in the debate 
and I also very much appreciate the 
constructive ideas and views that they have 
suggested. Before I dwell upon the points 
raised by certain hon. Members, I would wish 
to. assure Mr. Matto and this House and the 
nation as a whole that what the Prime 
Minister commits is the commitment of the 
Government of India as a whole and it will be 
always honoured. 

. SHRI JAGESH DESAI; You will see that 
by 21st, Mr. Gadhvi will lose 5 kgs of 
weight.  

SHRI GHULAM  R'ASOOL     MATTO: 
The nation will gain by 15 kgs. 

SHRI B. K. GADHVI: Therefore, there 
should not be any apprehension that that 
commitment would not be honoured. As the 
history speaks for itself, the Government of 
Congress has always stood by its 
commitments, and it will stand by its com-
mitments. 

Madam, various points have been raised 
about these three Bills. One is with regard to 
Excess Expenditure, another is Supple-
mentary and the third is Vote on Account. 
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Without taking much time of the House, I 
would like to place certain points before the 
House. So far as deficit is concerned and sa far 
as the projection of economy as a whole is 
concerned, the Opposition Members have 
projected a gloomy picture. Of course, I can 
understand it because it ' is the culmination of 
their frustration. (Interruptions). This side is 
not the party which projects passimism. We 
have got optimism about our performance, we 
have got optimism in the capacity of the Indian 
economy to absorb the deficit. We are 
optimistic that our farmers' production would 
go a long way and would brighten up. We are 
optimistic that the industrial production and 
growth would be there. We are also optimistic 
that we would be in a position to alleviate the 
poor and ameliorate the conditions of the poor 
because our strike is on poverty. As the hon. 
Prime Minister while presenting the Budget 
quoted Pandit Jawaharlal Nehru that socialism 
does not come out of distribution of poverty, 
we have to grow the wealth of this country. 
Therefore, although it is not much of relevance 
because we had a long discussion and a very 
able reply from the Prime Minister, I would 
suggest that all the apprehensions expressed 
here are unfounded and are not wel-found-ed. 
The economy is on a very sound footing. We 
are aware that some people might like that 
India should be in the debt trap. But we know 
about it and we have withstood to become prey 
to the debt trap. We have never succumbed to 
any pressures and we will not succumb to any 
pressures now. And I would like to inform that 
so far as the external botiowings are concerned, 
they are the m'ini-num last year and this year. 
We want to develop our economy and, 
therefore, in a nutshell, in a very brief way I 
would say that this budget aims to conserve the 
resources, this budget arms to promote planned 
development this budget aims to increase 
production, this budget aims to advance in 
science and technology, this budget aim. 1' at 
equitable distribution and finally thi3 budget 
aims to raise the standard of the masses. And 
therefore Mr. Kalpnath Rai has well taken the 
point    that    farmers'    interests 
must be given priority because this country 
belongs to the farmers. Today we are in a better 
position. Our economy is on a 

sound footing and the credit for that goes to 
our farmers. Because our stores are well-
stacked with foodgrains. In this country where 
there is a growing population, we should have 
pride in saying that there is not a single 
starvation death or in saying that we can give 
food to everybody m this country. We have 
got surplus food stock and the credit for that 
goes to farmers. I would not like to go in the 
figures, rhey are there in the records. You can 
read them. So much of criticism has been 
made as to why we are going in for so much 
of deficit and other things. Have you exam-
ined the per capita of the deficit or per capita 
of the non-Plan expenditure? 

Do you know how much subsidy we give? We 
give Rs. 62 per bag of urea. That much cost the 
Government of India is bearing. Is it not a help 
to the farmer? We are procuring foodgrains. A. 
i I stated once last time in the Lok Sabha, I had 
been to Punjab the farmers of Punjab also met 
m» and they (old me that but for this 
procurement policy they would have been 
forced to sell their wheat at Rs. 80 or Rs. 100 a 
quinfal and they were appreciative of our 
efforts and that is why you can see that desprc 
their being troubles in Punjab, the procurement 
and production of foodgrains has not come 
down. It is an incentive to the fajmers and the 
farm laDOur. In the rural sector employment 
generation we are taking up. Unemployment 
has got to be tackled seriously. It is a great 
menace. It is a great problem. The IRDP, the 
NREP anci other rural development 
programmes have been taken seriously. I would 
assure House that even with regard to poverty 
alleviation programmes and even with regard to 
rural development programmes this 
Government is going to se1; the cost 
effectiveness also. Ar, the Prime Minister, 
stated earlieT, we want to 'ee that the of 
deliveries is minimum and delivery is to the 
right person. So cost effectiveness in areas of 
rural development or anti-poverty programmes 
and cost effectiveness in arer^s of defence we 
will undertake and that will solve your queries 
to a large extent. But so far as defence is 
concerned, you know the developments in the 
neigh-bOTtneifc States on both the fronts on the 
north-east side and on the western side even to 
an extent, on the ocean side, lr 
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the morning we were answering 6. 

03 P. M. the questions on   the    military 
activities and other strategic acti-

vities coming up This nation has to stand and 
stand with its head high. You have got every 
right to point out to Government if there is 
any wasteful ex-pendiUte. But the Defence 
expenditure is meant fci the development of 
the natiou for the. impendence of the nation, 
un the inievaty of the nation. What foi aJi 
these plans are if they could not be defended 
properly? 

Even in  the non-plan expenditure, you are 
all aware; you are experts on this. Dtfence 
production units are bracketed m the non-plan 
expenditure; production modernisation, 
expansion and even development 01 factories 
pertaining to Defence production come under 
non-plan expenditure. Projects are to be 
maintained, and main'enance is bracketed in 
non-plan pedi'ure. So, totaj non-plan expeditu 
e wag found to be wasteful, and to give that 
so't 0! i. npression, is not a proper exami-
nation \A the lion-plan expenditure. Ii: as WP 
nave assured the nation, we are try ing fo 
strengthen our economy. We are also trying to 
have economy in our projects Wi are 
gradually trying to implement 'tv conrept of 
zero-based budgeting where '-tie priority is 
utility, fruitfulness, productivity and e-
'eiylhing will be examined. We 'le doing it 
gradually and as I said in one word, in 
technical and economic parlance, we are 
going to examine cost effectiveness of every 
piogramme. And in order co d 1 this, 
cooperation of the State Governments is \ ~ry 
much needed, because in all t at prcg. -:: mei, 
whether IRDP, NREP, RLHoP. or ary prog; 
awe, ultimately ihe people, the. people at the 
grassroot level, at the delivery poiiU, h:. \e 
also to cooperate. Srate Governments and the 
Centre bo'h togethei fighting the menace of 
poverty, the scourge of poverty in 0111 joint 
venture, I am hope-fu"' thai wilhir. r. o time 
we can project a veiy bright pictuie, a very 
bright atmc-phere for the young people who 
may be fe;. frustrated. 

FT of. Eakshamanna also raised the punt 
about Iht consumer price index. It ma the 
phenomenon, a constant phenomenon. 

witnessed by everybody at the time 'he Budget 
came, that before the Budget, tbe prices would 
'hoot up and after the Bud. ?^* also, the prices 
would shoot up. But exceptionally Wis year, 
neither before the piesenta'. on of  the Budget 
nor after th«. presentation of the Budget, the 
prices trave shot ip ir. an unusual way. On the 
contrary I can give you the figures, son. u of 
the items such as gur, used by verv common 
man, mustard oil, rice, sugar etc. ha/c "itiown 
a declining trend, and other commodities also 
have started showing a declining trend. So far 
as the consumer price index if concerned, 
there is one deih-cuity. The price of housing 
and personal effects are not in the wholesale 
price index and, therefore, the comparison 
becomes a little confusing. We must be clear 
that reasons^for higher increase in CPI arts 
the increase in the prices of housing and per-
sonal effects which are not in WPI, then no 
increase in administrative prices in items like 
steel and coal which are included In the WPI, 
but not in the CPI, and the time lag in the 
movement of prices at the wholesale and retail 
level. These are the three main factors where 
we get a different pic-tur. But it is not so 
alarming. You must not get worried over it. 
Now, I come to the specific points raised by 
hon. Members. Mr. Matto mentioned the 
various Demands and asked why a particular 
expenditure is there in the Demands. Since it 
is past six, I would not like to repeat the 
who!? thing. I would only like to point out 
that under each of the Demands, a note has 
been appended as to what purpose the 
particulai amount has been asked for. 

SHRI GHULAM RASOOL MATTO: I did 
not object to that. I only asked why that could 
not be envisaged at the time of the 
formulation of the Budget. 

SHRI B. K. GADHVI: Now, so far as Mr. 
Sukomal Sen's point is concerned, as I said 
earlier, I would like to point out that external 
aid in the first two yeais is hardly 30 per cent 
of the Plan estimate. As far as the 
implementation of Plan is concerned, we 
have already achieved 63 per cent in real 
terms. This is not a smnlt achievement, 
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Mr. Sukomal Sen also raised the point 
about the corporation tax. He said that rich 
people are being given concessions. His 
statement that corporation tax is coming 
down is not correct. The revised estimate in 
regard to corporation tax is Rs. 207 crores, 
which is higher than the Budget estimate for 
the current year. For the next year, the 
estimate is higher by another Rs. 20 crores. In 
addition to this, the tax proposals envisage a 
further receipt of Rs. 85 crores in regard to 
corporation tax. 

SHRI SUKOMAL SEN: What is the 
percentage of growth? 

SHRI B. K. GADHVI: You can work out 
the percentage. Why are you interested in 
percentage? This is a very simple arithmetic 
of our rustic village man. 

Mr. Aladi Aruna wanted to know why the 
period of rebate in the case of the handloom 
industry has been brought down to 60 days. 
Even the people in the hand-loom industry 
have suggested that the period of rebate 
should be reduced because their view was 
that the sales get concentrated during the 
period of rebate. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: For Khadi, we are 
giving 90 days. We have increased the 
number of days rebate in the case of the coir 
industry also. Why do you had to apply this 
principle in the case of the hand-loom 
industry alone? 

SHRI B. K. GADHVI: People in the 
handloom industry say that the sales get 
Concentrated during the period of rebate. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: They are opposing your 
policy. They are for restoring it to 60 days. 

SHRI B. K. GADHVI; I would only say 
that for 1987-88, policy decision is to be 
taken and I will certainly convey your views 
to the Minister of Textiles. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Thank you. 

SHRI B. K. GADHVI; Mr. Aladi Aruna 
referred to the problem of unemployment and 
said that the ratio is going up. I would say that 
the ratio is not going up in proportion to the 
increase in population. On the contrary, 
employment generation is more than the rate 
of population growth. I will give you the 
figures. In absolute terms, the number of poor 
is expected to come down from 307 million in 
1977-78 to 273 million in 1984-85 and 211 
million by 1989-90. In recent years, the rate ol 
poverty alleviation is far ahead of the rate of 
growth in popullation. These are the figures 
available with us. Mr. Thakur said-. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: But there is a decline in 
the private sector. It has come down to 73 
lakhs from 75 lakhs. This is the statistics 
given in your Economic Survey. 

SHRI B. K. GADHVI: Do you mean to say 
that there is decline in employement 
generation in the private sector? 

SHRI ALADI ARUNA alias 
ARUNACHALAM: I am talking of tl* 
private sector. 

SHRI B. K. GADHVI: Presently, I da not 
have the analysis with me, but I will let you 
know if I am able tto lay hands on it 
somewhere. 

Mr. Rameshwar Thakur raised the problem 
of adivasis. Let me assure this House that this 
Government is committed to the welfare of 
adivasis, Harijans and downtrodden and poor 
people. So far as the upliftment of the Pahadia 
tribals in Santhal Pragana is concerned, I may 
tell the Hotue that the provision for welfare of 
Scheduled Tribes has been increased from Rs. 
180 crores in 1986-87 to Rs. 202 crores in 
1987-88 and this includes the provision of 
"Rs. 169 crores for tribal sub-plan as against 
Rs. 155 crores in 1986-87. About the specific 
plans for the Pahadia tribals, 1 would bring it 
to the notice of the Minister of Social Welfare 
that the death rate is high and all that. 

Mr. Goyal referred to the increase in 
money order charges and other things. I 
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would like to state that even with the revised 
service charges, in money orders the 
Department is still losing 27. 9 paise p^r 
money order and in postcard the department 
is incurring a loss of 5. 17 paise per postcard. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: How are you benefited 
by selling different si amps? 

SHRI B. K. GADHVI: I am talking about 
money order and postcard and not about 
stamps. (Intermiptions). I do nof stand to 
cross examination. I am not in the witness 
box. I am speaking on the floor of the House. 

SHRI GHULAM RASOOL MATTO: Mr. 
Minister, would you convey to the hon. 
Minister for Communications tnal he should 
consider not of a postcard which is made of a 
card board but encourage postal envelope so 
that the cost gets reduced? 

SHRI B. K. GADHVI: For your benefit I 
will convey it to him, but I may mention that 
whatever we speak in this House is recorded 
verbatim and the concerned Department will 
take note of all the points. 

Prof. Lakshamanna made a point mat 
excess expenditure is on the increase. I will 
assure him that excess expenditure « being 
progressively brought down. It was Rs. 374 
crores in 1981-82 for the past period when 
Janata Party and others ruied. It was only Rs. 
59 crores in 1984-85. the percentage of total 
expenditure is only 0. 03 per cent in 1984-85 
as against 0. 42 in 1981-82. So; progressively, 
this excess expenditure, for which also I have 
come for appropriation, we will try to bring it 
down. Sometimes, it does happen, and is 
comes only after the Public Accounts Com-
mittee gives a report. We have to get it recast. 
So, that is the procedure. i Interruptions). I do 
not think there is my other point which I have 
to explain. I have tried to cover all the points. 
Even if 'here are some points left behind, the 
concerned departments will take note of the 
same and deal with them in appropriate 
manner. With these words I move that all the 
Bil!. be returned. 

SHRI ALADI ARUNA alias V. 
ARUNACHALAM: Madam, as far as rebate 
system is concerned, it is a vital problem. 
Twenty million people are affected. The 
Textile Ministry ie prepared to restore 60 
days but the Finance Ministry is always 
opopsing it. Will he consider restoring 60 
days sympathetically? 

SHRI B. K. GADHVI: So far as this year's 
policy is concerned, we have not yat decided. 
Therefore, we will' apprise the Ministry of 
Textile of your views. I have already assured 
yoti. 

THE DEPUTY CHAIRMAN: H will pass 
on your suggestion to the Textile Minister. 
You should be satisfied with that. 

SHRI B. K. GADHVI: I will prws it on for 
consideration. 

THE DEPUTY CHAIRMAN: Now I shall 
first put the Motion regarding consideration 
of the Appropriation Bill, 1987, to vote. The 
question is: 

That the Bill to provide for the authd-
risation of appropriation of moneys out of 
the Consolidated Fund of India to meet the 
amounts spent on certain services during 
the financial year ended on the 31st day of 
March, 1985, in exceu of the amounts 
granted for those services and for that year, 
as pased by the Lot Sabha, be taken into 
consideration. 

The 
motion  was adopted. 

THE DEPUTY CHAIRMAN: We shall 
now take up clause-by-clause consideration 
of the Bill. 

Clapses Z and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and the 
Title were added to the Bill. 

SHRI B. K, GADHVI: Madam, I move: 
"That  the Bill  be  returned. " 

The question was put and the motion was 
adopted. 
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THE DEPUTY CHAIRMAN; I shall now 
put The  Motion regarding consideration of 
the Appropriation (No. 2) Bill. 1987, to note. 
The question is: 

"That the Bill to authorise payment and 
appropriation of certain furtrer sums from 
and out of the Consolidated Fund of India 
for the services of the financial year 1986-
87, as pased by The  Lot Sabha, be taken 
into consideration. " 

The motion was adopted. 

THE DEPUTY CHAIRMAN: We shall 
now take up clause-by-clause consideration 
of the Bill. 

Clauses 2 and 3 and the Schedule were 
added to the Bill. 

Clause 1, the Enacting Formula and 1: e 
Title were added to the Bill. 

SHRI B. K. GADHVI; Madam, I move: 
"That  the  Bill  be  returned. " 

The question was put and the motion tun 
adopted. 

THE DEPUTY CHAIRMAN: I shall now 
put the Motion regarding the Appropriation 
(Vote on Account) Bill, 1987 to vote. The 
question is: 

"That the Bill to provide for the with- 

drawal of certain sums from and out jl ihe 
Consolidated Fund of India for the services 
of a part of the financial yeai 1987-88, as 
passed by the Lok Sabha, be taken into 
consideration. " 

The motion was adopted. 

THE DEPUTY CHAIRMAN: We shall 
now take up clause-by-clause consideia ioa of 
the Bill. 

Clauses 2 to 4 and the Schedule were 
added to the Bill. 

Clause \, the Enacting Formula and the 
Title were added to the BUI. 

SHRI B. K. GADHVI: Madam, 1 move: 

'Thai the Bill be returned. ' 

The question was put and the tuition was 
adopted. 

THE DEPUTY CHAIRMAN: The House 
stands adjourned till tomorrow and will 
assemble again at 11 A. M. on 18th March, 
1987. 

The House then adjourned at twenty minutes 
past six of the clock, till eleven of the clock, 
on Wednesday, the 18th March. 1987. 
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